151 Written Answers [RAJYA SABHA] to Questions 152

+during the last three years is as under;—

1985-86. . . 12.16 lahs
1986-87. . . 11.76 lakhs
1987-88. . . 11.93 lakhs

(c) and (d) The Government is adopt-
ing mycroscopic operation technique in
a limited way in its hospitals/Regional
Institutes/Medical Colleges, ~ The con-
ventional ~ operation  method /technique
still plays an important role,

(¢) The Government has permitted
import of opthalmic equipments including
microscopes under OGL.  The States/
UTs may extend such facilities at  the
District level hospitals,
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Cash compensation in lien of LTC aad
halg pay leave facilities availed during
service

1765, SHRI SHANTI TYAGI: will
the PRTME MINISTER be plcased to
state:

(2) whether Government are aware
that a number of Government Servants
do not avail of the facility of LTC or
the facility of half-pay leave throughout
their service period;

(b) if so, whether Government propose
to grant incentives in the form of cash
payment in liew of the facility and en-
cashment of the half-pay at their credit
at the time of retircment, as i3 being done
in the case of carned leave; and

(d) if not what are the reasons there-
for?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PEMSIONS AND
THE MINISTER OF STATE IN THE
MINISTRY OF HOMFE AFFAIRS (SHRI
P, CHIDAMBARAM): (a) The infor-
mution regarding the number of Govern-
ment servants who mav not have availed
the fucility of I.TC or half-nav leave is
not centrally monitored.

(1) No, Sir,

{(¢) Ths TLeove Travel Concession is a
facility eranted to o Governament emnlovee
to visit ¢ither home town once in w0
veurs or any othor place once in four
vears {o Tulfil seocinl commitment or
otherwise Encnshment of  this Tuctiity
will not be in consonance with the objec-
tive of the scheme, Similarly. half-pay
Teave is a need based facility which can-
not be permitted to be encashed




